Annexure-4
Name of the Corporate Debtor:Prime Movers Auto Associates Pvt. Ltd.; Date of Commencement of CIRP: 19.03.2026; List of Creditors Version 3 as on: 21.07.2026
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
SI No.| Name of Dol Gl reeched Amount of claim Nature of ]Z:ltl?lllsn(t]fcocvl::::islifdml\?’;ither related | % of voting share ?Omn:]i:l;te::tf Amount of any mutual | Amount of claim not | Amount of Claim Remarks, if any
Creditor Date of receipt| Amount Claimed A . A . dues, that may be set off admitted under Verification ’
admitted claim guarantee party? in CoC claim
1| Axis Bank Ltd 07-04-2026 9,12,62,196.45 9,05,79,326.99|Unsecured No 12.54% 0 0 6,82,869.46 -
TOTAL 9,12,62,196.45 9,05,79,326.99 - 0.00 12.54% 0.00% 6,82,869.46 -
*Note : Amount of claim admitted is subject to revision/further verification on subsequent receipt of further information/ details/records

Axis Bank Limited
Exclusive charge on current assets of the Corporate Debtor; Hypothecation of stock. receivables and, book debts; charge over movable assets




